LOK SABHA DEBATES

LOK SAHA

Friday, April 8, 1979/Chaitra 16, 1901
{Saka)

The Lok Sabhu met at Elenen nf the
Ciock

[Mr, SPEARER in the Chair]

oraf. ANSWERS TO QUESTIONS
LI investment in Corporate Private
Sector.

*638. SHRI JYOTIRMOY BOSU:
Will the DEPUTY PRIME MINiSTER
AND MINISTER OF FINANCE be
pleased {o state:

{a) total LIC investment in the
corporate private sector to date;

1b) share of each of the first 25
largest houses in this total;

{c) whether it haz been alleged
that amount worth about 518 crores
of rupses belonging to policy-holders
hey been diverteq to the private sec-
lor by the LIC; and

“;n)'-if 30, what are the facts there.

THE MINISTER OF STATE IN
THE

MINISTRY OF FINANCE

(SHRY ZULFIQUARULLAH): (a) to

(d3 A statement s laid on.the Table
the House .

2

on 31st March, 1878, including invest.
ments in joint sector companies,
amounted to Rs. 445.39 crores.

(b) A statement showing the LIC's
investments on 31st March, 1978, in
each of the ‘Large Groups’, ‘Single
Large Undertakings’ and ‘Dominant
Undertakings' registered wunder the
Monopolies and Restrictive Trade
Practices Act ig annexed,

{c) Yes, Sir. It has been alleged in
an article appearing in Blitz dated
3rd March, 1978, that the LIC has .
diverted Rs. 518 crores to the private
sector

(d) The LIC's totsl investments in
the private sector on 31st March, 1978,
amounied to Rs, 511.60 croreg out of
the total investments in India amount.
ing to 4,013.11 crores. The investments
in the private sector include invest-
ments in the private corporatte sector
and joint sector (Rs. 44538 crores),
debentures of a company guaranteed
by the Central Government (Rs. 4.46
crores) and loans for residentia) and -
commercial housing totalling (Rs,
61.75 crores). The paltern for invest.
ments of the LIC envisages invest. .
ment of 10 per cent of the accretions

" to'the Controllad Fund lnﬂ:‘epﬁvlﬁe
:sector, and in fixing this proportion

account has been tlkma!ibnmle
mmhthemvlhmmﬂn-

“development of the economy,
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SHRI JYOTIRMOY BOSU: The-~sonot got my answer. They have given

faced the worst scandal in Mundhra's
case ahd that was only a tip of an ice
purg. They have gone to the extent
that a sum of Ra, 1,818 crores, ear-
marked for socially oriented sectors
like Electricity Boards, Housing
PBoards, Financial Corporations and
Water Supply Schemes, hag been di-
verted to seventeen big industrial
houses and over and above that, a
sum of Re, B1B crores hag been direct-
ly diverted fo the private sector. In
that context, I would like to ask the
hon, Minister what i the LIC's invest.
ment in the private sector, what is its
investment in the Government-owned
Public Limited Companies?

SHRI ZULFIQUARULLAH:; The
total investment in the private sector
is Rs. 511 crores.

MR. SPEAKER: And in public
companies? He wanted to know that.

SHRI JYOTIRMOY BOSU: Gov-
ernment-ouned public limited compa-
nies,

SHRI ZULFIQUARULLAH: I do
not have that information: I require
notice for that, This question is about
the private sector, )

|

SHRI JYOTIRMOY BOSU: But

wpplementaries will naturally arise

% to how much it is for the private

fettor and how much for the public

Zector, I may tell you, you gave no.
thing to the public sector.

THE DEPUTY PRIME. MINISTER
AND MINISTER OF FINANCE (SHRI
CHARAN BINGH): The smount of
Investment in-’the private sector is
only Re, 811 crotes, out of -a total jn-
Vestmerit of Rs. 4000 :.crores, That
thows the small magnitude of jnvest-
Ment in the private sector..

As for:the brepk-up; the ..hu.k»up
are mot available, except that
lor the private -ceeporste -sector and

folnt sector it comes to Rs. 45 croes.
SHRIL SYOTIRMOY BOSAI: I bave

% a fAgare which slightly varies from

the figure I have quoted, Grea; gene.
rosity is shown to tycoons for them
to make more profit, but we wani to
know how much sympathy you really
have in terms of investment and loans
for Government owned public limited
companies, That figures must be
given.

MR. SPEAKER: They do not have
the figure, they say. :

SHRI JYOTIRMOY BOSU; Then
how do I get the figure?

MR, SPEAKER: Can you lay it on
the Table, Mr. Minister?

SHRI JYOTIRMOY BOSU: [ will
give a Short Notice Question.

I would like to assist the Minister
in the matter. They are all mixed up. =
They are not giving us the figyures;
they are not taking the House into
confidence.

Besifdes investment under loang for

 companies it is Rs. 9742 crores, for
_companies guarnteed by Government

it is Rs. 551 crores ang for compa-
nles in participation with Banks it is
Rs. 9887 crores. ‘

MR, SPEAKER: You seem to have
more figures than they have.

EHR! JYOTIRMOY BOSU: Unfor-
tunately, that is quite true.
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Houge, 'But that is not s fact, It is’
only 12 per cent, Out of & total invest-

ment of Rs. 4000 croves, the invest- .

ment in the corporate sector amsounts
to only Rs, 500 crores,.

As for the details, I will require
‘notice,

SHRI JYOTIRMOY BOBU: I have
not talked in terms of percentage: I
have talked in terms of volume. I am
asking one straight question which is
very relevant to this question,

MR. SPEAKER: You may put the
question.

SHRI JYOTIRMOY BOSU: The
House would like to know the number
of defaulters in the private sector
who have failed to repay the principle
and/or interests and the amount that
is involved.

BHRI CHARAN SINGH:
natice iz required.

. BHR1 JYOTIRMOY BOEU; I seek
‘the protection of the House and your-
sel, Bir. In such a case, the Mimster
1ay kindly assure us that he will ac-
cept a Short Notice Question, and I
will give a Shori Notice Question.
Because these are vital matters, we
want ‘a reply. If for everything they
want notice, the only answer is a Short
Notice Question, go that we can have
a reply in three or seven days. I must
have an observation from you in this
regard,

MR. SPEAKER: I will consider It,

- SHRI CHITTA BASU: The total
LICs investment is Rs, 413,11 crores.
Out of that, loans for residentisl and
‘commercial ‘housing " tofal to only
‘Ra. 6115 crores, This is according to
‘the statemnent of the Minister. ‘The
LIC's investment policy was decided
upon ‘and formiulated earlier by the
-reriaiey, Gerreraraset., WAL e, Cet.
" ernment now consider it necessary and
-feagible to reformulate the investment
- ‘policy of the LIC keeping in view the

For this,

-8gcio-éconamic programzne of the new

. ml.i,"lﬂs
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smucamm Th&]u‘.
gestions are not made usially in the

course of supplementaries, 5ti |
'mmthehnn.umwuwuwm

congider his suggestion,

SHRI XK. m.u.mm\. The totej
investment of the LIC amount; {5

‘Rs, 4013.11 crores. Out of this ameun

nearly an amount of Rs. 1818 crore
wag earmarked for social oriented
sector and the corporation has allotted
Rs. 1624 crores to the Centrsl and
the State Governments, Sir, in this
amount of Rs. 4300 crores and odd, nut.
only the rich people and the monp-
poly houses have contributed but
also the middle-cless and the lower.
clasg people have contributed, May §
know from the hon, Minisfer what is
the proportionate distribution of the
amount among the wvarious sectlons
of the peoplet BSecondly, the rich.
people and monopoly houses are in-’
vesting money not for the sake of
investment but to get the rebate
from the income.tax.

MR, SPEAKER: How will he be
able to give all the flgures? If it isa
very speciflc question he can give.

SHRI MALLANNA: 1 am putting
a specific question, What is the amount
of rebate given to the rich and mono-

- poly houses out of their investent?

MR. SPEAKER: I will consider
whether a Short Notloe Question is
mmwﬁorthi&waﬁmm

(mteﬂupﬁmu}
m»mmw

e






